To Develop the Sports Stadium

562. Shri Sita Ram Yadav, M.L.A.: Will the Minister of State for Sports
& Youth Affairs be pleased to state—

(a) whether it is a fact that the boundary wall of sports stadium of
village Dongra Ahir has been constructed by the Government;
and

(b) if so, whether there is any proposal under consideration of the
Government to develop the said sports stadium togetherwith
the time by which it is likely to be developed?

DUSHYANT CHAUTALA DEPUTY CHIEF MINISTER
HARYANA

Yes, Sir.

(a) It is a fact that the boundary wall of sports stadium of village
Dongra Ahir had been constructed out of funds sanctioned
under HRDF during the year 2011-12. This work had been
executed by the Gram Panchayat at that time. There exist a
stage with shed (RCC slab); toilets; athletic track and small
changing room within the boundary wall in six acres area.

(b) There is no proposal is under consideration of the Government
for further development of the stadium.
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